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ShrinuUI Lakshmi Meoon: I haw 
already pointed out that 800 strand* 
ed people have been saved by them.

Shri Sopakar: May I know the
total amount of expenditure incurred 
by the Government of India in this 
operation?

Sbrbaatt I«ahshml Meaon: It is yet
to be calculated

Shri 8. C. Sanuutfa: May Z know
whether this is the first time that aid 
was sought from us or whether it was 
sought and given previously also?

The Prime Minister and Minister of 
External Affairs (Shri Jawaharlal 
Nehru): Is the hon Member talking 
about Ceylon only?

Shri S C Samanta: Yes.
Shri Jawaharlal Nehru: I have no 

recollection of any major aid given 
in the past, but probably on various 
occasions aid in minor forms might 
have been given.
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Shri D. C. Sharma: It was stated 
by the Deputy Minister that a sum of 
Rs. 10 lakhs has been earmarked for 
further relief to the people of Ceylon. 
May I know how these ten lakhs are 
going to be spent?

Shri Jawaharlal Nehru: The sum of 
Rs. 10 lakhs has been offered to the 
Government of Ceylon—in response 
to the general appeal they issued for 
help to various countries, we made 
tills offer to them. But we said that 
we could give this relief in the shape 
Of certain specified goods We point
ed out the list of goods to them, and

we asked them to intimafe to us which 
of those goods and in what quantity, 
subject to their availability here; we 
could supply to than. It is for them 
to say.

Shri Radha Raman: May I Know
whether any Army personnel is still 
operating there, and if the LA.F. per> 
sonnel have all returned. Whether 
they have submitted any detailed re
port about the work that they have 
done there?

Shrlmatl Lakshmi Meaon: They
have all returned by the 9th o f 
January._______

The Minister of Defence (Shrf 
Krishna Meaon): There has been no 
Army personnel there There was 
only Air Force personnel, they have 
returned after completion of their 
mission Several tributes have been 
paid to them by the Prime Minister 
of Ceylon, and the officer concerned 
has submitted a report.
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Narslng Girjl Manufacturing Com
pany Ltd., Sholapur

4-

JShri Barman:
Shri S. C. Samanta:
Shri Subodh Hasda:
Shri T. B. Vittal Rao:

Will the Minister of Commerce and 
Industry be pleased to state

(a) whether the ‘Somaiu Commit
tee’ appointed to inquire into the 
working of Narsmg Girji Manufacture 
ing Company Limited, Sholapur has 
submitted its report; and

(b) the present condition of the said 
Cotton Textile MiU?

The Minister of Commerce (Shri 
Kanungo): (a) No, Sir
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(b) The remain since
t-8-l®67. There were liquidation pro* 
ceedings against the mills in the Bom
bay High Court; an official liquidator 
has since been appointed. The Gov
ernment of Bombay it is understood 
are taking the mills on lease from the 
official liquidator to run them till they 
are sold.

Shri Barman: May I know the spin
dle and loom capacity of this mill, and 
by what time the Bombay Govern
ment may take up the management 
of the mill and start it again?

Shri Kannngo: The spindle strength 
is about 55,488 and the loom 
strength 1,011. It is a half-a-century 
old mill. The Bombay Government 
are negotiating with the liquidator, 
and I hope they will be able to do it 
soon. But the ultimate disposal is by 
disposal of the mill.

Shri S. C. Samanta: May I know 
whether any interim report has been 
submitted to the Government; if so, 
what are the recommendations in it?

Shri Kannngo: The final report is 
being awaited. There have been cer
tain communications in the mean 
time; it is more or less supporting the 
idea of the Bombay Government.

Shri T. B. Vittal Rao: This Commit
tee was appointed as long ago as seven 
months and they were supposed to 
submit their report within two or 
three months. May I know the rea
sons given by the Committee for this 
inordinate delay?

Shri Kannngo: Obviously the Com
mittee's business is to see the best 
way of running the mill, and it is not 
so easy in this particular case.

Shri Heda: Taking into considera
tion the total assets of the mill and 
the provident fund due to labour, 
which is nearly equal, is the Commit
tee considering the proposal put for
ward by the labour union that the 
mill may be run by the co-operatives 
of the labour?

• Shri Kannngo: Those proposals have 
been considered by the Bombay Gov
ernment.

Shri Goray: Have the Government 
taken any relief measures in respect 
of the workers who have been un
employed?

The Minister of Commerce and In
dustry (Shri Morarji Desal): That 
would be for the State Government, 
not for this Government

Shri T. B. Vittal Rao: May I know 
whether from the provident fund 
amount due to these employees any
thing has been paid during this period 
they have been unemployed?

Shri Kanungo: I have no informa
tion on that.

Kingsway Tenements
*3. Shri Gajendra Prasad Sinha: 

Will the Minister of Rehabilitation and 
Minority Affairs be pleased to state:

(a) whether Government have any 
proposal to transfer ownership rights 
to the occupants of the Kingsway 
tenements in Delhi;

(b) what would be the land area to 
be allotted to each tenement; and

(c) the chargeable value for each 
tenement?

The Minister of Rehabilitation and 
Minority Affairs (Shri Mehr Chand 
Khanna): (a) Except in the case of
Reids Lines, ownership of the tene
ments and shops is transferable in 
accordance with the provisions of the 
Compensation Scheme.

(b) About 50 sq. yds.
(c) About Rs. 2068/-.
Shri Gajendra Prasad Sinha: What 

are the existing facilities, that is the 
civic amenities providA to the resi
dents of this area at present, and 
how do they compare with thfc 
facilities provided to other areas?

Shri Mehr Chand Khanna: The
existing facilities are: provision of 
roads, street lighting, storm water




